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SYs | NWT-6 |2o25 

HTO Is zt+ 3coro, fof fi O.A. No.- 329/2024 Rajendra Tyagi vs Union of India & ors. YiRT 3TT fcE 28.07.2025 I H 30T f -".In this original application (0A), applicant alleges that large-scale illegal residential and commercial construction is in progress in NOIDA and Greater NOIDA violating the environmental norms. 2. Learned Counsel for the applicant submits that these constructions do not have requisite environmental clearances, illegal borewells have been dug up and no sewerage system has been laid. 4. We have also examined the photographs which have been enclosed along with the affidavit as annexure R-15/3 colly. Most of these photographs are old photographs of November, 2022 prior to filing of this original application. 6. Learned Counsel appearing for respondent no. 15 seeks three weeks' time to place on record fresh affidavit with all the particulars and supporting material. 7. Learned Counsel appearing for respondent no.4-Greater Noida Industrial Development Authority (GNIDA) also submits that some action has been taken by respondent no.4 and detail affidavit in this regard will be filed withing three weeks. 8. Learned Counsel appearing for respondent no.6- District Magistrate, Gautam Budh Nagar also seeks three weeks' time to place on record the details of the action taken by respondent no.6 to ensure action against such illegal constructions. 10. During the course of hearing, reference has also been made to the photographs enclosed on page no.1194 and 1195 with geo-coordinates 3 and dates to show the extent of such illegal construction 
without EC/CTE/CTO. 
12. List on 08.10.2025*" 
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".....1. In this original application (0A), applicant alleges that large-scale illegal residential and 
commercial construction is in progress in NOIDA and Greater NOIDA violating the environmental 
norms. 

613 NGT 74]23 

2. Learned Counsel for the applicant submits that these constructions do not have requisite 
environmental clearances, illegal borewells have been dug up and no sewerage system has been 
laid. 

GT 3IGT À fI 9NINT THT âN Tr­i f 8. Learned Counsel appearing for 
respondent no.6- District Magistrate, Gautam Budh Nagar also seeks three weeks' time to place on 
record the details of the action taken by respondent no.6 to ensure action against such illegal 
constructions." 

20-2(35)/24 /2020 fRiG 28.12.2020 Y Her� BOYO IRq ifdll ) 
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V4OvitoTo-76/2025 

fi 11.08. 2025 H4 Hydt Hf TJT fhT 

.....10. During the course of hearing, reference has also been made to the photographs enclosed 

on page no.1194 and 1195 with geo-coordinates and dates to show the extent of such illegal 

construction without EC/CTE/CTO...... 

Ft (EC) T 3T4YLHI zt GYT YRU13d T built-up area 5000 sq. mtr. H 3ITeco 

GIHT AIaf Hyt fAf frtaru Individual Plot 3a fAcc3Ts yruT 5000 qt 

q4 �g Original Application and Additional Affidavit sfeetfgi UH/T de 
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UPPCB 

HOoo-76/25 fio 23.08.2 

ffer fjG 08.10.2025 | 

1, 9H Ta, 
te-2, ter ys, itag<R 

1. 

Flqd T 3T4YbI at TeT yrysÌ 5I built-up area 5000 sq. mtr. Ì 34e5 E+ 

Hyi HfAft iETUT Individual Plot T faeCHY yT 5000 qf fo 3Hf B 

G.\AEE Ranject SirlLeller Pad docx 

rogreaternoida@uppcb.in, 
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0120-232 1024 
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